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Shri Rajnath Sonkar Shastai then left
the House
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SHRI K. MAYATHEVAR (Dindiguf):
I have given a privilege metion .. **

MR. SPEAKER : Nothing goes on
record without my permission. You
come under specific rules. You have the
bad habit of talking only.

listen. I have requested you to just give a

You do not

notice under the rules and then we will

discuss it.

SHRI K. MAYATHEVAR: I have given
notice,

MR. SPEAKER : Tt is not proper,
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COMMITTEE ON PRIVATE MEMBERS"

BILLS AND RESOLUTIONS
Sixty-fonrth Report

- SHRIT. R. SHAMANNA (Bangalorc
South) : Ibeg to present the Sixty-
fourth (Hindi and Englishy

versions) of the €Committee on Private

Report

Members’ Bills and Resolutions.

—_—

COMMITTEE CN PAPERS LAID ON
THE TABLE

Minutes

SHRIMATI KRISHNA SAHI : (Begu~
sarai) 1 beg to lay on the Table Minutes
(Hindi and English versions) of the sittings
of the Committee on papers laid on the
Table relating to sheir Fourteenth Report.

COMMITTEE ON PAPERS LAID ON
THE TABLE

Fourteerrth Report

SHRIMATI KRISHNA SAHI (Begu-
sarai) : I beg to present the Fourteenth
Report (Hindi and English versions) of
the Committee on Papers laid on the
Table.

12.29 hrs,

LEAVE OF ABSENCE FROM THE
SITTINGS OF THE HOUSE

MR. SPEAKER : The Committee on
Absence of Mecmbers from the Sittings of
the House in their Thirteenth Report have
recommended that Jeave of absence be
granted to the following Members for

¥*Not recorded.



